STATEMENT SHOWING THE INSTITUTION, DISPOSAL AND PENDENCY OF CIVIL AND CRIMINAL CASES

IN THE MONTH OF JUNE, 2021 IN THE HIGH COURT OF TRIPURA AT AGARTALA

OPENING |™NSTITUTION DISPOSAL D,TS?;;;.S;L NO OF
SNO | CATEGORY OF CASES | oy ‘anee DL”J(\;!,:,‘»TLHL DIVISION BENCH SINGLE BENCH FULL BENCH LOK ADALAT | G rhe|  CASES
INLIMNE | REGULAR | NLIMINE | REGULAR | INLIMINE | REGULAR | SETTLED | monrh [ PENDING
CIVIL (MAIN) CASE
1 |RFA 77 0 0 1 0 0 0 I 0 1 76
2 |MFa 12 0 0 0 0 0 0 0 0 0 12
3 |MFA(FL) 2 0 0 0 0 0 0 0 0 0 2
4 |MFA(EC) 2 0 a 0 0 0 0 0 0 0 2
s |Fao 2 0 0 0 0 0 0 0 0 0 2
v [aRE P 4 0 0 0 0 0 0 0 0 0 4
7 [arB A 4 0 0 0 0 0 0 0 0 0 4
8 |MAT aPp 42 0 0 0 0 0 0 0 0 0 42
s |Fa 18 0 0 0 0 0 0 0 0 0 18
10 |MAC APF 44 2 0 0 0 7 0 0 0 7 39
11 [1TA 0 0 0 0 0 0 0 0 0 0 0
12 |CROSS OBIECTION 4 0 0 0 0 0 0 0 0 0 4
13 |14 AFF 89 2 0 0 0 0 0 0 0 0 91
14 |°E mEF 0 0 0 0 0 0 0 0 0 0 0
16 |ore 36 4 0 [ 0 4 0 0 0 5 13
15 |REV FET 6 1 0 0 0 D 0 0 0 0 7
17 |1 Pic 11 0 0 0 0 1 0 0 0 1 7
1 INT CAS 26 1 0 0 0 0 0 0 0 0 27
1e NT 4PF 0 0 0 0 0 0 0 0 0 0
2 “A 0 0 0 0 0 0 0 ] 0 0 0
°1 0 |co PET 1 0 0 0 0 0 0 0 0 0 1
22 |wp( 531 37 0 0 7 0 0 0 10 558
23 |va 192 17 0 7 0 0 0 0 0 7 202
24 |vp(cyopIL 13 0 0 0 0 0 0 0 0 0 13
25 |WPC)(CaT ? 1 0 1 0 0 0 0 0 1
N 0 0 0 0 0 0 0 0 0 0 0
27 |RSa-sA 69 2 0 0 0 2 0 0 0 2 69
28 SAC 1 0 0 1 0 0 0 0 0 0 i
29 |CENTRAL EX AFF 2 0 0 ) 0 0 0 0 0 0 2
0 |EX PETM 0 0 0 0 0 0 0 0 0 0 0
31 EL PETN 0 0 0 0 0 0 0 0 0 Q 0
2 MFA(CUSTOM= A TH 0 1] i} 0 0 0 0 0 0 0 0
TOTAL 1195 67 0 12 0 24 0 0 0 36 1226




CIVIL (MISC) CASE

3 CN AFPFL Q 0 0 0 0 0 0 0 0 0 0
34 |CAVEAT 0 Q 0 0 0 0 0 0 0 0 0
TOTAL L] 0 o (1} (1] 0 (1) 0 /] 0 0

CRL (MAIN)CASE
35 CRL A(J} 813 1 0 1 Q 0 0 0 0 1 b6
3v CRL A Se 0 0 0 0 0 0 0 U 0 Se
37 CRL REV F 75 4 Q Q 0 11 0 0 0 11 Y]
R CRL PETH 3 4 Q 0 Q 1 0 0 0 1 &
39 CRL LF 4 a Q Q 0 1] U U a 0 4
40 CRL REF 1 Q 0 1 0 Q 0 0 a 1 0
41 [CRL(D)REF 2 u 0 0 Q 0 0 0 0 0 2
42 TRF(CRL) 3 Q 0 U 0 1 0 a 0 1 2
43 VP (CRL 7 0 a Q 0 0 0 0 Q Q 7
44 CONT CAS/CEL 1 Q 0 0 1] 0 0 0 0 ] 1
45 aB b 15, 0 0 0 101 0 0 0 11 L)
iv BaA 3 10 Q a Q 12 0 Q 0 12 1
TOTAL 227 30 0 2 0 36 0 0 (] 38 219
"RL(MISC)CASE

47 CRL M AFFI 0 0 0 a 0 0 0 0 Q Q 0
48 CRL MC 0 0 0 Q 0 0 0 0 0 U 0
TOTAL (1} 1] (1} 0 0 0 (1} 1] 0 0 0

GRAND TOTAL 1422 97 0 74 o 60 0 g (1] 74 1445




HIGH COURT OF TRIPURA, AGARTALA
DISPOSAL INFORMATION SYSTEM (DIS)

STATEMENT SHOWING THE YEAR -WISE PENDENCY OF CASES AT THE END OF JUNE, 2021 IN THE HIGH COURT OF TRIPURA AT AGARTALA

Sl No CATEGORY OF CASES 2014 ] 2015 [ 2016 [ 2017 ] 2018 ] 2019 2020 2021 i TOTAL PENDENCY
CIVIL (MAIN) CASES
1 RFA 0 1 6 10 13 32 B 3 76
2 MFA 0 0 0 0 1 q 7 n 12
3 MFA(FA) 0 0 0 0 0 0 2 0 2
4 MFA(EC) 0 0 0 0 0 2 0 0 2
5 AQ 0 0 0 0 0 0 1 1 2
6 ARB P 0 0 0 o 0 0 0 4 4
? ARB A 0 0 0 0 0 2 0 2 4
8 MAT APP 0 0 0 2 8 19 9 4 42
9 Fi 0 0 1 3 3 7 4 0 18
10 MAC APP 0 0 0 a 1 4 15 139 39
11 ITa 0 0 0 0 0 0 0 0 0
12 “ROSS OBJECTION 0 0 0 0 0 2 0 2 4
13 1. APP 0 0 0 1 2 16 43 29 91
4 _E REF 0 a 0 0 0 i} 0 0 0
1 BF 0 0 0 1 3 1 4 13 36
1% REV PET 0 0 0 0 0 3 0 1 7
17 TRP(C) 0 0 0 0 0 0 1 & 7
18 CONT CAS (C) 0 0 0 3 2 1 7 14 27
1% CONT APPL (C) 0 0 0 0 0 0 0 0 a
CA 0 0 0 ] 0 i 0 0 0
21 % PET 0 1 0 0 0 0 0 0 1
22 UP(C) 0 0 9 5 19 32 164 329 558
23 va 0 0 1 4 14 13 89 81 202
24 VE(C)(PIL) 0 1 0 1 1 3 2 5 13
25 UP(C) (CAT) 0 0 0 3 0 1 3 0 7
26 VE () (HC) 0 0 0 0 0 0 0 0 0
27 FoA/Sh 0 0 1 3 20 23 13 3 69
28 A0 0 0 0 0 0 0 0 1 1
29 CENTRAL EX APP 0 0 0 0 0 1 1 0 2
30 EX PETH 0 0 0 0 0 0 0 0 0
31 EL PETN 0 0 0 0 0 0 0 0 u
2 MFA(CUSTOMS ACT) 0 0 0 0 0 0 0 0 0
TOTAL 0 3 18 36 87 175 373 534 1226




TOTAL

St No CATEGORY OF CASES 2014 2015 2016 2017 2018 2019 2020 2021 PENDENCY
CIVIL(MISC)CASE
33 CM APPL 0 0 0 0 0 1] 0 0 0
34 _AVEAT 0 0 0 0 0 U 0 0 0
TOTAL 0 (1) 0 1] 0 0 0 0
CRL (MAIN)CASE
35 CRL A(J) 0 0 1 0 1 12 43 9 66
3b CRL & 0 0 0 o 2 24 14 16 56
37 _RL REV P 0 1] 5 3 7 13 13 21 68
38 _E1 PETN 0 0 0 0 1 i) 0 g 6
a9 CRL IF a 0 0 0 0 0 1 3 4
41 RL REF 0 0 0 0 0 1] 0 n 0
41 _RL(D)REF a 0 0 1} 0 1 1 2
4. TRF(CRL) 0 0 0 0 0 ] 1 1 2
4" VE(CRL) 1 n 0 n 0 il 2 4 7
14 NT CAS(CRL 0 0 0 o a n 0 1 1
4f E 0 0 ; 0 i 0 f &
4r E& 0 0 0 0 0 o 0 1 1
TOTAL 1 1] 6 3 11 49 81 68 219
CRL(MISC)CASE
F1 M APPL 0 0 u 0 ] ] 1] 0
4f FL HC 0 L 0 0 0 0 0 i] 0
TOTAL 0 0 0 0 0 0 0 0 0
GRAND TOTAL 7 3 24 39 98 224 454 602 1445




